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RAJYA SABHA
Friday, the 22nd December, 2017/1st Pausha, 1939 (Saka)

The House met at eleven of the clock,
MR. CHAIRMAN in the Chair.

OBITUARY REFERENCE

MR. CHAIRMAN: Hon. Members, Some of you are wearing headphones. So,
when you speak loudly you will not feel it, bat others may hear it. Take note of
it. Hon. Members, I have to refer with profound sorrow to the passing away of
Shri Jalaludin Ansari, a former Member of this House, on the 17th of December,
2017, at the age of 75 years.

Born in November, 1942, at Village Abgila in Gaya District of Bihar,
Shri Ansari was educated at the B.N. College and the College of Commerce, Patna.

An advocate by profession, Shri Ansari practised as a lawyer in the Jehanabad
Sub-Divisional Court, from 1969 to 1973. He was actively associated with the
students' movement, during his student days and served as the President of the Bihar
Students' Federation.

Shri Jalaludin Ansari represented the State of Bihar in this House, from April,
1994 to April, 2000.

In the passing away of Shri Jalaludin Ansari, the country has lost an able

parliamentarian and a dedicated social worker.
We deeply mourn the passing away of Shri Jalaludin Ansari.

I request Members to rise in their places and observe silence as a mark of

respect to the memory of the departed.
(Hon. Members then stood in silence for one minute)

MR. CHAIRMAN: Secretary-General will convey to the members of the bereaved

family our sense of profound sorrow and deep sympathy.

PAPERS LAID ON THE TABLE
st AR AT (STR UQ¥): 4, ¥R (& Wlsc 3Ah 3SR B

MR. CHAIRMAN: Hon. Members, we will now take up Papers to be laid on
the Table.
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Reports and Accounts (2016-17) of various companies and related papers

THE MINISTER OF RAILWAYS AND THE MINISTER OF COAL (SHRI PIYUSH
GOYAL): Sir, I lay on the Table, under sub-section (1) (b) of Section 394 of the
Companies Act, 2013, a copy each (in English and Hindi) of the following papers:—

@) (a)

(b)

(i) (a)

(b)

(©)

(d)

Annual Report and Accounts of the Coal India Limited (CIL), Kolkata,
(Volume-I and Volume-II [Part-1, Part-2 and Part-3]), along with that
of its subsidiary companies, for the year 2016-17, together with the
Auditor’s Report on the Accounts and the comments of the Comptroller

and Auditor General of India thereon.

Review by Government on the working of the above Company and its
subsidiaries. [Placed in Library. See No. L.T. 7757/16/17]

Sixty-first Annual Report and Accounts of the NLC India Limited (formerly
Neyveli Lignite Corporation Ltd.), Chennai, for the year 2016-17, together
with the Auditor’s Report on the Accounts and the comments of the
Comptroller and Auditor General of India thereon.

[Placed in Library. See No. L.T. 7756/16/17]

Fifth Annual Report and Accounts of the Neyveli Uttar Pradesh Power
Limited (NUPPL), Lucknow, for the year 2016-17, together with the
Auditor’s Report on the Accounts and the comments of the Comptroller
and Auditor General of India thereon.

[Placed in Library. See No. L.T. 8624/16/18]

Eleventh Annual Report and Accounts of the NLC Tamil Nadu Power
Limited (NTPL), Chennai, for the year 2016-17, together with the
Auditor’s Report on the Accounts and the comments of the Comptroller

and Auditor General of India thereon.

Review by Government on the working of the above Company and its
subsidiary companies. [Placed in Library. See No. L.T. 8625/16/18]

Notifications of the Ministry of Chemicals and Fertilizers

THE MINISTER OF STATE OF THE MINISTRY OF PLANNING; AND THE
MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS
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(RAO INDERIJIT SINGH): Sir, I lay on the Table, under sub-section (6) of Section
3 of the Essential Commodities Act, 1955, a copy each (in English and Hindi) of
the following Notifications of the Ministry of Chemicals and Fertilizers (Department
of Fertilizers):—

(1) S.O. 3499 (E), dated the 2nd November, 2017, indicating the supplies of
fertilizers (urea) to be made by manufacturers of urea to States and Union

Territories during Rabi Season, 2017-18 as mentioned in the Tables therein.

(2) S.0. 3696 (E), dated the 21st November, 2017, publishing corrigendum to
Notification No. S.0. 3499 (E), dated the 2nd November, 2017.
[Placed in Library. See No. L.T. 8247/16/18]

I. Report and Accounts (2016-17) of the MTNL, New Delhi and related papers
II. MoU between the Government of India and the ITI Limited

AR HATAT & T T3, AT ¥ HATGT F g 7w (3ft wE Ris=n): wEiea,
§ FrefaRad oo w9 qed IR R g

I. A copy each (in English and Hindi) of the following papers, under sub-
section (1) (b) of Section 394 of the Companies Act, 2013:—

(a) Thirty-first Annual Report and Accounts of the Mahanagar Telephone
Nigam Limited (MTNL), New Delhi, for the year 2016-17, together
with the Auditor's Report on the Accounts and the comments of the

Comptroller and Auditor General of India thereon.

(b) Performance Review of the above Company, for the year 2016-17.
[Placed in Library. See No. L.T. 7774/16/17]

II. A copy (in English and Hindi) of the Memorandum of Understanding between
the Government of India (Department of Telecommunications, Ministry of
Communications) and the ITI Limited, for the year 2017-18.

[Placed in Library. See No. L.T. 7776/16/17]

Statements showing action taken by Government of the various assurances,

promises and undertakings given during the Session

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS; AND THE MINISTER OF STATE IN THE MINISTRY OF STATISTICS
AND PROGRAMME IMPLEMENTATION (SHRI VIJAY GOEL): Sir, I lay on the
Table, a copy each (in English and Hindi) of the following Statements showing
action taken by Government on the various assurances, promises and undertakings

given during the Session shown against each:—
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1.

10.

11.

12.

13.

14.

15.

16.

17.

Statement No.

Statement No.

Statement No.

Statement No.

Statement No.

Statement No.

Statement No.

Statement No.

Statement No.

Statement No.

Statement No.

Statement No.

Statement No.

Statement No.

Statement No.

Statement No.

Statement No.

XXXI

XXII

XXXII

XXXI

XXV

XXX

XXX

XXV

XXVI

XXIX

XXVII

XXVI

XXV

XXI

XXI

XXIV

XXII
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the Table

One Hundred and Ninety-ninth Session, 2003

Two

Two

Two

Two

Two

Two

Two

Two

Two

Two

Two

Two

Two

Two

Two

Two

[Placed in Library. See No. L.T. 8627/16/18]

Hundred Session, 2003
[Placed in Library. See No. L.T. 8628/16/18]

Hundred and Sixth Session, 2005
[Placed in Library. See No. L.T. 8629/16/18]

Hundred and Eighth Session, 2006
[Placed in Library. See No. L.T. 8630/16/18]

Hundred and Ninth Session, 2006
[Placed in Library. See No. L.T. 8631/16/18]

Hundred and Tenth Session, 2007
[Placed in Library. See No. L.T. 8632/16/18]

Hundred and Eleventh Session, 2007
[Placed in Library. See No. L.T. 8633/16/18]

Hundred and Twelfth Session, 2007
[Placed in Library. See No. L.T. 8634/16/18]

Hundred and Fourteenth Session, 2008
[Placed in Library. See No. L.T. 8635/16/18]

Hundred and Seventeenth Session, 2009
[Placed in Library. See No. L.T. 8636/16/18]

Hundred and Eighteenth Session, 2009
[Placed in Library. See No. L.T. 8637/16/18]

Hundred and Nineteenth Session, 2010
[Placed in Library. See No. L.T. 8638/16/18]

Hundred and Twentieth Session, 2010
[Placed in Library. See No. L.T. 8639/16/18]

Hundred and Twenty-first Session, 2010
[Placed in Library. See No. L.T. 8640/16/18]

Hundred and Twenty-second Session, 2011
[Placed in Library. See No. L.T. 8641/16/18]

Hundred and Twenty-third Session, 2011
[Placed in Library. See No. L.T. 8642/16/18]

Hundred and Twenty-fourth Session, 2011
[Placed in Library. See No. L.T. 8643/16/18]
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Hundred and Twenty-fifth Session, 2012
[Placed in Library. See No. L.T. 8644/16/18]

Hundred and Twenty-seventh Session, 2012
[Placed in Library. See No. L.T. 8645/16/18]

Hundred and Twenty-cighth Session, 2013
[Placed in Library. See No. L.T. 8646/16/18]

Hundred and Twenty-ninth Session, 2013
[Placed in Library. See No. L.T. 8647/16/18]

Hundred and Thirtieth Session, 2013-2014
[Placed in Library. See No. L.T. 8648/16/18]

Hundred and Thirty-second Session, 2014
[Placed in Library. See No. L.T. 8649/16/18]

Hundred and Thirty-third Session, 2014
[Placed in Library. See No. L.T. 8650/16/18]

Hundred and Thirty-fourth Session, 2015
[Placed in Library. See No. L.T. 8651/16/18]

Hundred and Thirty-fifth Session, 2015
[Placed in Library. See No. L.T. 8652/16/18]

Hundred and Thirty-sixth Session, 2015
[Placed in Library. See No. L.T. 8653/16/18]

Hundred and Thirty-seventh Session, 2015
[Placed in Library. See No. L.T. 8654/16/18]

Hundred and Thirty-eighth Session, 2016
[Placed in Library. See No. L.T. 8655/16/18]

Hundred and Thirty-ninth Session, 2016
[Placed in Library. See No. L.T. 8656/16/18]
Hundred and Fortieth Session, 2016
[Placed in Library. See No. L.T. 8657/16/18]

Hundred and Forty-first Session, 2016
[Placed in Library. See No. L.T. 8658/16/18]

Hundred and Forty-second Session, 2017
[Placed in Library. See No. L.T. 8659/16/18]

Hundred and Forty-third Session, 2017
[Placed in Library. See No. L.T. 8660/16/18]
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Notification of the Ministry of Coal
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Reports and Accounts (2016-17) of various companies and related papers

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI RAJEN
GOHAIN): Sir, I lay on the Table, under sub-section (1) (b) of Section 394 of the
Companies Act, 2013, a copy each (in English and Hindi) of the following papers:—

(1) (a) Annual Report and Accounts of the Container Corporation of India
Limited (CONCOR), New Delhi, for the year 2016-17, together with the
Auditor's Report on the Accounts and the comments of the Comptroller

and Auditor General of India thereon.

(b) Review by Government on the working of the above Corporation.
[Placed in Library. See No. L.T. 7780/16/17]

(i) (a) Annual Report and Accounts of the Konkan Railway Corporation Ltd.
(KRCL), Navi Mumbai, for the year 2016-17, together with the Auditor’s
Report on the Accounts and comments of the Comptroller and Auditor

General of India thereon.

(b) Review by Government on the working of the above Corporation.
[Placed in Library. See No. L.T. 7781/16/17]

(ii1) (a) Annual Report and Accounts of the Mumbai Railway Vikas Corporation
Limited (MRVC), Mumbai, for the year 2016-17, together with the
Auditor's Report on the Accounts and the comments of the Comptroller

and Auditor General of India thereon.

(b) Review by Government on the working of the above Corporation.
[Placed in Library. See No. L.T. 7782/16/17]

(iv) (a) Seventeenth Annual Report and Accounts of the RailTel Corporation
of India Limited, New Delhi, for the year 2016-17, together with the
Auditor's Report on the Accounts and the comments of the Comptroller

and Auditor General of India thereon.
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(b)

) ()

(b)

i) (a)

(b)

(vii) (a)

(b)

(viii) (a)

(b)

(ix) (a)

(b)

Review by Government on the working of the above Corporation.
[Placed in Library. See No. L.T. 7786/16/17]

Fourteenth Annual Report and Accounts of the Rail Vikas Nigam Limited
(RVNL), New Delhi, along with that of its subsidiary company, the
High Speed Rail Corporation of India Limited, New Delhi, for the
year 2016-17, together with the Auditor’s Report on the Accounts and

comments of the Comptroller and Auditor General of India thereon.

Review by Government on the working of the above Nigam.
[Placed in Library. See No. L.T. 7783/16/17]

Forty-first Annual Report and Accounts of the IRCON International
Limited, New Delhi, for the year 2016-17, together with the Auditor's
Report on the Accounts and the comments of the Comptroller and

Auditor General of India thereon.

Review by Government on the working of the above Company.
[Placed in Library. See No. L.T. 7779/16/17]

Eighteenth Annual Report and Accounts of the Indian Railway Catering
and Tourism Corporation Ltd. (IRCTC), New Delhi, for the year 2016-17,
together with the Auditor's Report on the Accounts and the comments

of the Comptroller and Auditor General of India thereon.

Review by Government on the working of the above Corporation.
[Placed in Library. See No. L.T. 7784/16/17]

Annual Report and Accounts of the Indian Railway Finance Corporation
Limited (IRFC), New Delhi, for the year 2016- 17, together with the
Auditor's Report on the Accounts and the comments of the Comptroller

and Auditor General of India thereon.

Review by Government on the working of the above Corporation.
[Placed in Library. See No. L.T. 7785/16/17]

Annual Report and Accounts of the Dedicated Freight Corridor Corporation
of India Limited (DFCCIL), New Delhi, for the year 2016-17, together
with the Auditor's Report on the Accounts and the comments of the

Comptroller and Auditor General of India thereon.

Review by Government on the working of the above Corporation.
[Placed in Library. See No. L.T. 8081/16/17]
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I. Notifications of the Ministry of Agriculture and Farmers Welfare

II. Reports and Accounts (2016-17) of the Coconut Development Board, Kochi,
Kerala and PPV&FR, New Delhi; Reports and Accounts of various companies;
and Reports and Accounts (2016-17) of various institutes and organizations
etc. and the related papers
FY Td fFAM e FATGT F T HAY; TAT YARRH I AT H AT HAL
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I. (A) (1) S.O. 2752 (E), dated the 24th August, 2017, publishing the Plant
Quarantine (Regulation of Import into India) (Seventh Amendment)
Order, 2017.

(2) S.0. 3293 (E), dated the 11th October, 2017, publishing the Plant
Quarantine (Regulation of Import into India) (Eighth Amendment)
Order, 2017.

(3) S.O. 3556 (E), dated the 8th November, 2017, publishing the Plant
Quarantine (Regulation of Import into India) (Ninth Amendment)
Order, 2017.

[Placed in Library. For (1) to (3) See No. L.T. 8283/16/18]

(B) A copy each (in English and Hindi) of the following Notifications of the
Ministry of Agriculture and Farmers Welfare (Department of Agriculture,
Cooperation and Farmers Welfare), under sub-section (6) of Section 3
of the Essential Commodities Act, 1955:—

(1) S.O. 3224 (E), dated the 3rd October, 2017, publishing the Fertilizer
(Control) Fourth Amendment Order, 2017.

(2) S.0. 3225 (E), dated the 3rd October, 2017, notifying the specifications
in respect of certain fertilizers to be imported into the country for
a period of two years from the date of publication of the Order in
the Official Gazette.

(3) S.0. 3226 (E), dated the 3rd October, 2017, notifying the specifications
in respect of certain customized fertilizers for a period of four
years from the date of publication of the Notification in the Official
Gazette.
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(4) S.O. 3227 (E), dated the 3rd October, 2017, amending the Notifications
Nos. S.0. 2970 (E), dated the 25th November, 2014 and S.O. 2778
(E), dated the 10th October, 2015, to substitute certain entries in

the original notifications.

(5) S.0. 3228 (E), dated the 3rd October, 2017, notifying the specifications
in respect of certain customized fertilizers for a period of one year
from the date of publication of the Notification in the Official
Gazette.

[Placed in Library. For (1) to (5) See No. L.T. 8284/16/17]

(C) A copy each (in English and Hindi) of the following Notifications of the
Ministry of Agriculture and Farmers Welfare (Department of Agriculture,
Cooperation and Farmers Welfare), under sub-section (3) of Section 36
of the Insecticides Act, 1968:—

(1) G.S.R. 1229 (E), dated the 9th October, 2017, publishing the
Insecticides (Third amendment) Rules, 2017.

(2) S.O. 3304 (E), dated the 12th October, 2017, amending Notification
No. G.S.R. 9 (E), dated the 9th January, 1974, to insert certain
substances in the schedule to the Act.

[Placed in Library. For (1) and (2) See No. L.T. 8282/16/18]

II. (A) A copy each (in English and Hindi) of the following papers, under sub-
section (4) of Section 15 and Section 17 of the Coconut Development
Act, 1979:—

(a) Annual Report of the Coconut Development Board, Kochi, Kerala,
for the year 2016-17.

(b) Annual Accounts of the Coconut Development Board, Kochi, Kerala,
for the year 2016-17, and the Audit Report thereon.

(¢) Review by Government on the working of the above Board.
[Placed in Library. See No. L.T. 8287/16/18]

(B) A copy each (in English and Hindi) of the following papers, under
Section 85 and sub-section (4) of Section 62 of the Protection of Plant
Varieties and Farmers' Right Act, 2001:—

(a) Annual Report of the Protection of Plant Varieties and Farmers’
Rights Authority (PPV&FR), New Delhi, for the year 2016-17.

(b) Annual Accounts of the Protection of Plant Varieties and Farmers’
Rights Authority (PPV&FR), New Delhi, for the year 2016-17, and
the Audit Report thereon.
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(c¢) Review by Government on the working of the above Authority.

[Placed in Library. See No. L.T. 8286/16/18]

(C) (1) A copy each (in English and Hindi) of the following papers, under
sub-section (1) (b) of Section 394 of the Companies Act, 2013:—

(i (a)

(b)

(i) (a)

(b)

(iif) (2)

(b)

(iv) (2)

(b)

Twenty-ninth Annual Report and Accounts of the Jammu
and Kashmir State Agro Industries Development Corporation
Limited, Srinagar, Kashmir, for the year 1998-99, together
with the Auditor's Report on the Accounts and the comments

of the Comptroller and Auditor General of India thereon.

Review by Government on the working of the above
Corporation.
[Placed in Library. See No. L.T. 8293/16/18]

Thirtieth Annual Report and Accounts of the Jammu and
Kashmir State Agro Industries Development Corporation
Limited, Srinagar, Kashmir, for the year 1999-2000, together
with the Auditor's Report on the Accounts and the comments

of the Comptroller and Auditor General of India thereon.

Review by Government on the working of the above

Corporation.
[Placed in Library. See No. L.T. 8293/16/18]

Forty-seventh Annual Report and Accounts of the Bihar State
Agro Industries Development Corporation Limited, Patna, for
the year 2012-13, together with the Auditor's Report on the
Accounts and the comments of the Comptroller and Auditor

General of India thereon.

Review by Government on the working of the above
Corporation.
[Placed in Library. See No. L.T. 8292/16/18]

Forty-eighth Annual Report and Accounts of the Bihar State
Agro Industries Development Corporation Limited, Patna, for
the year 2013-14, together with the Auditor's Report on the
Accounts and the comments of the Comptroller and Auditor

General of India thereon.

Review by Government on the working of the above
Corporation.
[Placed in Library. See No. L.T. 8292/16/18]
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(b)

(vi) (2)

(b)

(vii) (a)

(b)

(viii) (a)

(b)

(ix) (a)
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Forty-sixth Annual Report and Accounts of the Andhra
Pradesh State Agro Industries Development Corporation
Limited, Hyderabad, for the year 2014-15, together with the
Auditor's Report on the Accounts and the comments of the

Comptroller and Auditor General of India thereon.

Review by Government on the working of the above
Corporation.
[Placed in Library. See No. L.T. 8298/16/18]

Forty-seventh Annual Report and Accounts of the M.P. State
Agro Industries Development Corporation Limited, Bhopal,
for the year 2015-16, together with the Auditor's Report
on the Accounts and the comments of the Comptroller and

Auditor General of India thereon.

Review by Government on the working of the above
Corporation.
[Placed in Library. See No. L.T. 8299/16/18]

Fifty-third Annual Report and Accounts of the Odisha Agro
Industries Corporation Limited, Bhubaneswar, for the year
2014-15, together with the Auditor's Report on the Accounts
and the comments of the Comptroller and Auditor General

of India thereon.

Review by Government on the working of the above
Corporation.
[Placed in Library. See No. L.T. 8295/16/18]

Forty-fifth Annual Report and Accounts of the Himachal
Pradesh Agro Industries Corporation Limited, Shimla, for
the year 2014-15, together with the Auditor's Report on the
Accounts and the comments of the Comptroller and Auditor

General of India thereon.

Review by Government on the working of the above
Corporation.
[Placed in Library. See No. L.T. 8296/16/18]

Forty-fifth Annual Report and Accounts of the Kerala
Agro Industries Development Corporation Limited,
Thiruvananthapuram, for the year 2012-13, together with
the Auditor's Report on the Accounts and the comments of

the Comptroller and Auditor General of India thereon.
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x)

(xi)
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(b) Review by Government on the working of the above
Corporation.
[Placed in Library. See No. L.T. 8299/16/18]

(a) Fifty-fourth Annual Report and Accounts of the National
Seeds Corporation Limited (NSC), New Delhi, for the year
2016-17, together with the Auditor's Report on the Accounts
and the comments of the Comptroller and Auditor General

of India thereon.

(b) Review by Government on the working of the above
Corporation.
[Placed in Library. See No. L.T. 8302/16/18]

(a) Forty-first Annual Report and Accounts of the Gujarat State
Seeds Corporation Limited (GSSC), Gandhinagar, for the
year 2016-17, together with the Auditor's Report on the
Accounts and the comments of the Comptroller and Auditor

General of India thereon.

(b) Review by Government on the working of the above
Corporation.
[Placed in Library. See No. L.T. 8297/16/18]

(2) Statements (in English and Hindi) giving reasons for the delay in

laying the papers mentioned at (1) (i) to (ix) above.

(D) A copy each (in English and Hindi) of the following papers:—

@ (2

(b)

(c)

(i) (a)

(b)

Annual Report of the National Institute of Agricultural Extension
Management (MANAGE), Hyderabad, for the year 2016-17.

Annual Accounts of the National Institute of Agricultural
Extension Management (MANAGE), Hyderabad, for the year
2016-17, and the Audit Report thereon.

Review by Government on the working and of the Annual
Accounts of the above Institute.

[Placed in Library. See No. L.T. 8291/16/18]
Annual Report and Accounts of the National Agricultural
Cooperative Marketing Federation of India Limited (NAFED),
New Delhi, for the year 2016-17, together with the Auditor's
Report on the Accounts.

Review by Government on the working of the above Federation.
[Placed in Library. See No. L.T. 8301/16/18]
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(ii1) (a)

(b)

(©

(iv) (a)

(b)

(c)

) ()

(b)

(i) (a)

(b)

(c)

(vii)(a)

(b)
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Annual Report of the National Institute of Plant Health
Management (NIPHM), Hyderabad, for the year 2016-17.

Annual Accounts of the National Institute of Plant Health
Management (NIPHM), Hyderabad, for the year 2016-17, and
the Audit Report thereon.

Review by Government on the working of the above Institute.
[Placed in Library. See No. L.T. 7739/16/17]

Annual Report of the National Council for Cooperative Training
(NCCT), New Delhi, for the year 2016-17.

Annual Accounts of the National Council for Cooperative Training
(NCCT), New Delhi, for the year 2016-17, and the Audit Report

thereon.

Review by Government on the working of the above Council.
[Placed in Library. See No. L.T. 8300/16/18]

Annual Report and Accounts of the National Labour Cooperatives
Federation of India Limited (NLCF), New Delhi, for the year
2016-17, together with the Auditor's Report on the Accounts.

Review by Government on the working of the above Federation.
[Placed in Library. See No. L.T. 8289/16/18]

Annual Report of the National Co-operative Union of India
(NCUI), New Delhi, for the year 2016-17.

Annual Accounts of the National Co-operative Union of India
(NCUI), New Delhi, for the year 2016-17, and the Audit Report

thereon.

Review by Government on the working of the above Co-operative

Union. [Placed in Library. See No. L.T. 8288/16/18]

Annual Report and Accounts of the National Horticulture Board,
Gurugram, Haryana, for the year 2016-17, together with the
Auditor's Report on the Accounts.

Review by Government on the working of the above Board.
[Placed in Library. See No. L.T. 8285/16/18]
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I. Notification of the Ministry of Consumer Affairs, Food and Public Distribution
II. Report and Accounts (2016-17) of the WDRA, New Delhi and related papers

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION; AND THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE AND INDUSTRY (SHRI C. R. CHAUDHARY): Sir,
I lay on the Table:—

I. A copy (in English and Hindi) of the Ministry of Consumer Affairs, Food
and Public Distribution (Department of Food and Public Distribution)
Notification No. G.S.R. 1040 (E), dated the 22nd August, 2017, publishing
the Warehousing (Development and Regulation) Registration of Warehouses
(Amendment) Rules, 2017, under Section 52 of the Warehousing (Development
and Regulation) Act, 2007. [Placed in Library. See No. L.T. 8351/16/18]

II. A copy each (in English and Hindi) of the following papers, under sub-section
(3) of Section 39 and sub-section (4) of Section 38 of the Warehousing
(Development and Regulation) Act, 2007:—

(a) Annual Report and Accounts of the Warehousing Development and
Regulatory Authority (WDRA), New Delhi, for the year 2016-17, together
with the Auditor's Report on the Accounts.

(b) Statement by Government accepting the above Report.
[Placed in Library. See No. L.T. 8354/16/18]

Report and Accounts (2016-17) of the National Dairy Development Board, Anand,

Gujarat and related papers

sft IREE BTl "Gy, § UK SN e 9 i, 1987 @t et 29
& i Freiferfad =il &1 Ue-ve uiT (@S o = #) 991 ued uR I g

(a) Annual Report and Accounts of the National Dairy Development Board,
Anand, Gujarat, for the year 2016-17, together with the Auditor's Report

on the Accounts.

(b) Review by Government on the working of the above Board.
[Placed in Library. See No. L.T. 8346/16/18]

MR CHAIRMAN: Shri P. P. Chaudhary. Hon. Members, Shrimati Krishna Raj
is not well. She has been admitted to the hospital. So, I have permitted him to lay
the Papers on her behalf.
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Report and Accounts (2016-17) of the ILI, New Delhi and related papers

THE MINISTER OF STATE IN THE MINISTRY OF LAW AND JUSTICE;
AND THE MINISTER OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS
(SHRI P. P. CHAUDHARY): Sir, I lay on the Table, a copy each (in English and
Hindi) of the following papers:—

(a) Sixtieth Annual Report and Accounts of the Indian Law Institute (ILI), New
Delhi, for the year 2016-17, together with the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Institute.
[Placed in Library. See No. L.T. 8141/16/18]

REPORT OF THE SELECT COMMITTEE ON THE MOTOR
VEHICLES (AMENDMENT) BILL, 2017

DR. VINAY P. SAHASRABUDDHE (Mabharashtra): Sir, I present the Report
(in English and Hindi) of the Select Committee on the Motor Vehicles (Amendment)
Bill, 2017.

REPORT OF THE DEPARTMENT-RELATED PARLIAMENTARY
STANDING COMMITTEE ON COAL AND STEEL

sft IM AR A9™ (BTIE): W, H DI HAGI Bl "I AR
(2017-18)" & &y #H fIUFT WEfd Pl R gwTq Addl doa wmd aff
(ATTEdl ofip YT & Fsad uladed § Sidfde el R AR §RT &I T8
BRI & A9y 7 AT & YA9d ufaed @ ve-ue ufa @RSt der 2= #) |
Ted R TGl g

STATEMENTS OF THE DEPARTMENT-RELATED PARLIAMENTARY
STANDING COMMITTEE ON WATER RESOURCES

WER FAfdex Rig Ys¥ (@o9) : Heley, § A9 HdfRd Sid ddme deel
e el afifd (2017-18) & ffaRad faaon @t ya-ue ufa @Reh g =
) | Ued WR @l g

(i) Statement showing Further Action Taken by the Government on the
Observations/Recommendations contained in the Eighth Report (Sixteenth Lok

Sabha) on Action Taken by Government on the Observations/Recommendations
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[WRER Fafder Rig 4]
contained in the Fourth Report (Sixteenth Lok Sabha) on the subject Tssues
concerning Flood Management, Compensation and Status of ownership of
submerged and eroded land in the country, including compensation to farmers

for loss of their crops destroyed by floods and right to disposal of the sand

left in the fields of farmers';

(i) Statement showing Further Action Taken by the Government on the
Observations/Recommendations contained in the Fifteenth Report (Sixteenth Lok
Sabha) on Action Taken by Government on the Observations/Recommendations
contained in the Tenth Report (Sixteenth Lok Sabha) on 'Repair, Renovation
and Restoration of Water bodies Encroachment on water bodies and steps

required to remove the encroachment and restore the water bodies'; and

(iii) Statement showing Further Action Taken by the Government on the
Observations/Recommendations contained in the Seventeenth Report
(Sixteenth Lok Sabha) on Action Taken by Government on the Observations/
Recommendations contained in the Sixteenth Report (Sixteenth Lok Sabha)
on 'Demands for Grants (2017-18)' of the Ministry of Water Resources, River

Development and Ganga Rejuvenation.

REPORT OF THE COMMITTEE ON EMPOWERMENT OF WOMEN

sfiocht dEdpe wRAE (ER): #eigy, § "fevgd o Afgard iRk =g & 39 @)
g favy & ddy d Afernsii b wfaadi e B Gl AT (2016-17) g9
IRIdIeT B gh-Ud AT (@ dor 2=t #) 9wl ded R W@l gl

STATEMENTS BY MINISTERS

Status of implementation of recommendations contained in the
Thirty-first Report of the Department-related Parliamentary
Standing Committee on Coal and Steel

THE MINISTER OF STATE IN THE MINISTRY OF MINES; AND THE
MINISTER OF STATE IN THE MINISTRY OF COAL (SHRI HARIBHAI
PARTHIBHAI CHAUDHARY): Sir, I make a statement regarding Status of
implementation of recommendations contained in the Thirty-first Report of the
Department-related Parliamentary Standing Committee on Coal and Steel titled "Coal

Review of Allotment, Development and Performance of Coal/Lignite Blocks".
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Status of implementation of recommendations contained in the
Sixteenth Report of the Department-related Parliamentary

Standing Committee on Railways

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS
(SHRI RAJEN GOHAIN): Sir, I make a statement regarding Status of implementation
of recommendations contained in the Sixteenth Report of the Department-related
Parliamentary Standing Committee on Railways on 'Outstanding Dues for Indian

Railways'.

Status of implementation of recommendations contained in the
Sixteenth Report of the Department-related Parliamentary
Standing Committee on Food, Consumer Affairs

and Public Distribution

THE MINISTER OF STATE IN THE MINISTRY OF FOOD, CONSUMER
AFFAIRS, AND PUBLIC DISTRIBUTION AND THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE AND INDUSTRY (SHRI C. R. CHAUDHARY):
Sir, I make a statement regarding Status of implementation of recommendations
contained in the Sixteenth Report of the Department-related Parliamentary Standing
Committee on Food, Consumer Affairs and Public Distribution on Demands for Grants

(2017-18) pertaining to the Department of Consumer Affairs.

MOTION FOR ELECTION TO THE COCONUT
DEVELOPMENT BOARD

P vd fFam weamor F=0 it wen A fw): weey, § fefafea oaa
IR FAT g

"for RTe faer a1 W, 1981 & a9 4 & Su-fm (1) & @< () 3R
(i) & A ufeq TIRId e S rff e, 1979 (1979 &1 dw=gid 5) @
gRT 4 B SY-GRT (4) & G (S.) F MW #, Ig 99 39 AT & o1
JUIfT 99 <, 997 & IS H 9 Uh 95 Bl ARIA [Jhra 918 &7
e BF & foy faffad o= & sria s

The question was put and the motion was adopted.
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MOTION FOR ELECTION TO THE COMMITTEE
ON PUBLIC ACCOUNTS

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS; AND THE MINISTER OF STATE IN THE MINISTRY OF STATISTICS
AND PROGRAMME IMPLEMENTATION (SHRI VIJAY GOEL): Sir, I move the

following Motion:—

"That this House concurs in the recommendation of the Lok Sabha that
the Rajya Sabha do agree to nominate two Members from Rajya Sabha
vice Shri Shantaram Naik and Shri Sukhendu Sekhar Ray, retired from the
Rajya Sabha, to associate with the Committee on Public Accounts for the
unexpired portion of the term of the Committee and do proceed to elect,
in such manner as the Chairman may direct, two Members from among the

Members of this House to serve on the said Committee."

The question was put and the motion was adopted.

REGARDING A POINT OF ORDER RAISED BY A MEMBER

sft RT1 3RETE (SR USTN): HElGd, AT U point of order Bl ...(SIEH)...
MR. CHAIRMAN : Statement regarding Government Business. ...(Interruptions)...

it TR¥T S[AT: WEIGY, Udh ¥R point of order Tl ...(ALT).... T point of
order W AT IS ...(TFE)....

3t wamafen: 39 $81 {6 $96 a9 G .. (FAIM).... @IS, d8PR Al AT
TE B ...(caaum). ..

st RS IR (IR USYN): ARG, IR W Al 9 2 B ...(aE). ..

it wumafer: 9 off o € &R ey o wTord B LL.(aET)...

sft RS I\R: 7RIS, IR BIY I, SHBT A Al AT TS ... (HILH). ..
3l GUTIRT: IAD! PIS SR el 2l I8 3MYHI B 8] 5l I§ 9ad 8, 9 ol

STATEMENT REGARDING GOVERNMENT BUSINESS

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS AND THE MINISTER OF STATE IN THE MINISTRY OF STATISTICS
AND PROGRAMME IMPLEMENTATION (SHRI VIJAY GOEL): Sir, with your
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permission, I rise to announce that Government Business during the week commencing
Wednesday, the 27th of December, 2017 will consist ofi—

1.

Consideration of any items of Government Business carried over from today's

order paper consisting ofi—

(a) Consideration and passing of the Indian Institute of Petroleum and Energy
(IIPE) Bill, 2017, as passed by Lok Sabha.

(b) Consideration and passing of the State Banks (Repeal and Amendment)
Bill, 2017, as passed by Lok Sabha.

(c) Consideration and passing of the National Bank for Agriculture and
Rural Development (Amendment) Bill, 2017, as passed by Lok Sabha.

Further consideration and passing of the Whistle Blowers Protection
(Amendment) Bill, 2015, as passed by Lok Sabha.

Consideration and passing of the Prevention of Corruption (Amendment) Bill,

2013, as reported by Select Committee of Rajya Sabha.

Discussion on Statutory Resolution seeking disapproval of the Goods and
Services Tax (Compensation to States) Amendment Ordinance, 2017 (No.
5 of 2017) and consideration and passing of the Goods and Services Tax
(Compensation to States) Amendment Bill, 2017, after it is passed by Lok
Sabha. (To replace an Ordinance).

Discussion on Statutory Resolution seeking disapproval of the Insolvency
and Bankruptcy Code (Amendment) Ordinance, 2017 (No. 7 of 2017)
and consideration and passing of the Insolvency and Bankruptcy Code
(Amendment) Bill, 2017, after it is passed by Lok Sabha. (To replace an

Ordinance).

Discussion on Statutory Resolution seeking disapproval of the Indian Forest
(Amendment) Ordinance, 2017 (No. 6 of 2017) and consideration and passing
of the Indian Forest (Amendment) Bill, 2017, as passed by Lok Sabha. (To

replace an Ordinance).

Consideration and passing of the following Bills, as passed by Lok Sabha:—
(a) The Repealing and Amending Bill, 2017.

(b) The Repealing and Amending (Second) Bill, 2017.

(c) The Central Road Fund (Amendment) Bill, 2017.

Consideration and return of the Appropriation (No. 5) Bill, 2017, as passed
by Lok Sabha.



20 Regarding recommendations...[RAJYA SABHA] ...raised by Some Members

9. Consideration and passing of the National Capital Territory of Delhi Laws
(Special Provisions) Second (Amendment) Bill, 2017, after it is passed by
Lok Sabha.

REGARDING RECOMMENDATIONS MADE BY THE BAC AND
POINTS OF ORDERS RAISED BY SOME MEMBERS

st Y AT (STR UQY): A TIRHA A18d, HAl S 3 uRard H
PRG-I 20-22 ©S BT B of MY | 39 AHI d1 ST &I BRIAE! & a1 s8Ff|
..(FAIF)... AGAL B FT6 T I AN L (FEHH)... UL H S 8 S
Y N, a9 81 9 | ...(@EHH)... JGIRI H &7 & oy {6 SRR 3o+ [
T HRAT AEdl & offhd fauer ug 81 g <A1 A1Edl, LL.(@aY)... I8 SId el
Bl ...(aHT). ..

sft qumafa: E?Tﬁ point of order T g7

sft TR AT IT point of order &l &l ...(AH)... Afdhd &9 URd W e
Al FHd Bl ..(FTF)... 375 Td TR IE 1T view B

sft Al JE SMUBT view Bl...(FAUH)... FAT S T AYAT point @ I
...(FTHT)....

Mt AR JyArA: Afpd fraar faw=d @1 8, g1 a1 <rsH & q8 8l
...(FTH)....

$it At SMUBT view H gA o B ...(@aE™)... H9 S gA o Bl
...(TaHT)....

sft TRY SnaTer: V9T A1 A9 HRYI L.(FQYF)... ST H ST Il <A & T8
2l ...(ag)... SHal $f @™ & fay .. (caum)...

IS SR G T w9 Wifeye! iR sl eriaad g3erd i
I W= oft fasr mMen): TR SN, WReR 9t uRaral R TR @R serious Bl

...(FIU)... &t S W business @I AT &, I8 dL.UHL H discussion & 1€ &
T B ...(FAHTH)....

sft N9 errETer: R TR 3R serious 87 ...(AH)...

MR. CHAIRMAN: Mr. Vijay Goel, please don’t argue with other Members.
Any Member having any point, he should address the Chair. No cross-questioning is

allowed in this House, neither by the Members, nor by the Ministers, nor by anybody
else. There is a House. There is a Chairman. There are rules and regulations. So,

you need not worry. Everything will be taken care of.

Yes, Mr. Derek O’Brien.
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SHRI DEREK O’BRIEN (West Bengal): Sir, my point of order is on Rule 258.

...(Interruptions)...

sft R SRETE: 3MY ™R IRATG UR Had I A of Aoyl ST BRI HA Sff
T S URAE @ §, S U dl B7 ATl L (EHT)... O A1 S U & A8
BRI ...(FGETH)....

st wumafa: fes 99T 9 5 9 F point of order raise fHAT B

sft TR [EATA: FBIS, point of order a1 89 I raise PX Y& Bl U PHRIATE!
Al I Bl SN ...(FAYH)... U8l BRAE! 9 I 8 ST ... (@ae)... 9
ENASIIN

it M ad (FERTSY): TIRAT AR, §8i WIss dI MaHe [Iod WIie aR
fear 21 ...(aum)...

SHRI DEREK O'BRIEN: Sir, ...(Inferruptions)...

MR. CHAIRMAN: One minute, Mr. Derek O'Brien. The Government Business
proposed by Shri Vijay Goel is approved by the House. Now, we are going to Mr.

Derek O'Brien. He has raised a point of order.
SHRI RAJEEV SHUKLA: Sir,...

MR. CHAIRMAN: I have taken note of what you have said, Rajeevji. We will
keep it in mind. STH! AT B 6 WIZS B H IF A, WSS B 9 WHR & 9ot
U Y| U IDT AR ofl, IR 'F R & AR Bl L (aeT). ..

SHRI ANAND SHARMA (Himachal Pradesh): Sir, this is the Business Advisory
Committee's decision. Unless and until the BAC revisits and takes it back, Sir, the

Government should not bring ...(Interruptions)...
MR. CHAIRMAN: No, no. I am not going to force anything on a non-official day.
SHRI ANAND SHARMA: We should respect the BAC's decision. ...(Interruptions)..

MR. CHAIRMAN: I am not going to force anything on a non-official day unless

there is a broad consensus among the Members. Now, Mr. Derek O'Brien.

SHRI DEREK O'BRIEN: Sir, I am on Rule 258. It is never our intention to
question the ruling of the Chair and we have a lot of respect and affection for you,
Sir. But I am referring to the incident which took place yesterday. At exactly, 2.13
p-m., — I am quoting from the verbatim report which we have received today —
the Rajya Sabha TV was blacked out for about 90 seconds. The verbatim report
quotes, with due respect, Sir, and I quote, "I don't want these sorts of scenes to be

telecast around the country." Sir, there was a debate yesterday. There was an issue.



22 Regarding recommendations...[RAJYA SABHA] ...raised by Some Members

[Shri Derek O'brien]
Some of my colleagues in the Opposition were in the Well. I humbly suggest to

you, Sir, that even when there are these scenes, these are democratic scenes, do not
cut these off from Rajya Sabha TV. Let the people watch. Let the people know,
Sir. I am saying this in all good spirit, that even when there are these scenes, this
is part of a Parliamentary democracy, I humbly request you, Sir, not to cut off the

Rajya Sabha TV, because this is also a way of the Opposition expressing themselves.
MR. CHAIRMAN: Is this a suggestion?
SHRI DEREK O'BRIEN: Yes, Sir, I am making a suggestion.

MR. CHAIRMAN: Now, we are going to Matters to be raised with the permission
of the Chair, Zero Hour. Shri Ritabrata Banerjee.

st TR SPATS: TIRHAT WIEd, W UF WIEe AT AER B ...(HIIM)....
it wwTafe: MUt gea T !

3t AT IATA: TR, AMYD! G TSN MU @IET AT TS G TSI
sit |t Mg VA fSace #d Il ... (caaem). .

# AT AT B TR B goold PR ol H TR B goeid BRAT §, oAb
S BART APPR 2.

ot IUafd: 39 raise ﬁﬂl’[,ﬁﬁﬁ:ﬂl
st TRe1 mErer: {9 orft T2 Serm #9 enft e Sorm '2

sft wumafa: St B What s your point of order?

SHRI NARESH AGRAWAL: Sir, it is Article 106 of the Constitution.

MR. CHAIRMAN: Under which Rule?

#Y X1 SnraTa: § E Bl g (P W6AgH 7 39 6T Bl 991, AR ey I,
B 9a9 3R W 1 ABR 311 29, e Aa-a1e 9re 9 R 91d 9 8l
2 1 AT -THdSt & da-9=il 3§ gfg @1 oMYl § [eT Bl ke A Y ddidl bl
RIId § 91 @7 g1 wHS AT, SARTAR @l o 3R Gableld i W S%wd (6

2, AFEd 106 ¥ I8 a1 gan & b Ae <1 fafdy oy, S fafy & Sa7
Ja9 o1 ARyl $9 e H olld aHT & Wd) 7 Uh BT 181 Al snferm
St 99 B & IIRAT A1 99 A 7 Rure & SN der R e @ I
el ARyl I8 oo Ml f& Tadfis @ Jol AUl 9 §els S, Seventh
T-HHeH & Y e & A0 iR 98 Ffame Awe & 99 9 U $udT SI1e] 8l
Pel HEARI STorel & I+ 3R WT 919 &I IRATd ald IdT H 3Tl 89 99 HgHd
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g1 B9 9Md & [ PR I dd-¥=1 81 ¢, Al 89 IAD] PRGN T8l o
il g9 99 died ¢ fo URefar s @Ry, «fed R 59 v 9 fo difsar §
criticism BT, SdT a1 BT A1V| FIfSAT & Th THR Bl ATATT TAEAE 5-5 PRIS
JUY Bl 4, 98 Aaradl &1 95 81 7, e vHdSl & aeRArE 9 1, vHdS
B SLU.-SLY. 91 U ATAre] &1 95 2, I8 § WPR T8l Bl ...(FadH). ..

S, § =g P 39 W WBR BIs 7 Big od9 5| § FEdl g b TRPR B
TWE I PlIs IR Y, R I8 ARG & AR I8 b f&ar 11 & 9 fauer 4 €,
ST AP ART X @ T, VAT T2l Bl ...(FagH)...

St quTafT: WY S, FHI-AET AU HiRESRE $I gaie fHan .. (@aum)...
3T HIRESHTT & 3MfChd 106 B F@re BT U S WG I DI, I IMchd
106 § @ Bl ...(FGE)... 39 ST F1 witel, 39 IfSTI ...(@FEH)... Had Udh &
quIfésT &, |7 VAT 8L ® A R®? LLL(@EEH).. U 79 Il a8 fava gErce
fawa &, § ft g9 WHR AT 3§, 9B SRV I8 2 [ iferaricd sihaw fifes
F AT T o ge 39 vy & IR # ofieT Semye fRa B @t S wWiaeT 7, S9
A AT |ed, o fot w3 WY €, S e H ATed iR S o9 e |t 3wy,
T9 9% 9R ¥ fe¥HeT 9 B Shri Ritabrata Banerjee.

SHRI RITABRATA BANERJEE (West Bengal): Thank you, Sir. ...(Interruptions)...

REGARDING DEMAND FOR ENDING THE CURRENT IMPASSE
IN THE HOUSE

fauer & w1 (st o Tt seme): § % e e o
5oy Cae S Go s S(OGT o8 e Qliz) Bl i W

MR. CHAIRMAN: I have called him, please. ...(Interruptions)... Ghulam
Nabiji, please. I have called him. ...(Interruptions)... We are all moving slowly.

...(Interruptions)...

#f e Tt oeTe: WX, § Radwe ax @1 § 6 oo U HAct 91s off 59
TMRRIY BT TS BT & [N IqD! U &1 W gs & 3R aqdia acl 8! 81 A
9 4 &1 MR T & IR SureT o4 ff 781 81 H MU S R1Y bl & 519
TP AT I8 MRRIY TS el 8l &, 8189l QIR a1 Sy sk Hiféw o9 grf
I TRIY B TH B, UM Th GH B <, df B (0 89 W =ed & 6 e
{ el f9d U g1 S, B69 @ell.. . (aE). ..

Sl S SO S 9 S s by S CawsSay ose ow BI5T GO e Ol
2 PR S @ S S el - S S5 e S A TGS bl

tTransliteration in Urdu script.
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[ e =it omeiTe ]
G o by sl o 08 6T B o ol gl co G dz Cur oL sl
od @ A239)TGS A g] S S B ussS Aesansl e T o c2 s
B S A2d9)TGS il S v SEw sl Sl LS Sl S 3l 0 (o U
2ol ool S o il G o ST P S e S el (S
B (O RV S PV [P P

C e aN

st wudfa: Sie 7, 9 gAN .(@agE)... ufaared srhad fafev
...(TALT). ..

3t A T IMEE: FW BT AUAI-3UA 9T Bl BT AIDT Hd A gD g
I 399 TR &1, fhR well # 3174, R M9 SRS TR §§ X AT ST faRg
PN ...(FIUH)...

H S P e @B 5 S Ob Gyl Gy S e BT o8 pde Qliz
booS an Doley 059 G T i 0T o b s 3 sd e ol Sl
---(CJ&|M)--- _u,g)s 23959l 8 Ll

it WAt well # MY, 98 W € 9 I9HI F, SNd T, T L..(FGEH). .

3t A T IS A1 UBS 98 PR ol ... (FAYH). .

cod S G e o T s pde ol

I B AT H Yoy H#At gen wifeya) iR Bk drfa dae |

I 3 ot o Men): R, oieR o fX smifstes % i 91 wEl 7, § ST

FHI HRAT g1 ST TIRAT A1ed o el AT {6 d9 urdl & Al 98 PR gD SR

Haer w) o, @ wwern g 5 < #iféts @1 gat € &R o@ #ed @1 @em
I RIR ..(auT). ..

st |t ST, 98 &x 91d 99 BRI Your leader is there. He said it.

it foorg Muer: W), Tl AR g @ 2 Gl BT IE FHed a1 {6 wed @
T ¢ R T9 TP PIs 8 [Thdl MU R 3T 99 W yrgde Fad o< g1 I8
AT BIE 5T el & e IR # 3w e, 9R &7 9eq @1 oy e o safeg
TR R A9 ¥ Rare & 5 89 3 9o a1y, S9d1 89! 39 & 8 f$
fPd™ PRI$ BUY B WaT & g R WD R & R JEI-IE 91 &H Aol $oT B
g1 SAMTY 1T MUY RIY & P 3T Feq T Y ..(TIH)....

+ Transliteration in Urdu script.
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i AR T STTSITE: SIh © e ol IR ST A S1ET 9l urd 8| ... (Fae™). ..

Or ol s ooy e ool Lyl Ok o S BT 8 e Ol
N (CHESRVY B
Y frer e o 6 S, onfY a1 wigde Hed v TE 7, 9% @18 99 B

it wmafa: SIRT offaR Aifes e 21 ...(cagm)...

sft faora Muer: IR &7 9@ e |ed &l go e  ...(aag™)... 9 favy
F fHdt IR HeR &7 A1 SUTGT WdYy &l 7, 9h) Had Bl I faar Sl L (=g, .

it wumaf: Rega <1 € a1 781 <91 7, 918U ... (HaU). .

$ft o= eMi: A S 9 S dielr, g9 98 9ed {6 wed # IRy & 9
USoHHC Bl, SUIfY TGl 5 a1 B & Ira<ia 81 X8l §, 39 TRRIY &1 FHE
T g gl fauer =medr ® f 9e= & 94 81, 9e+ § o o™ g, safeu
AT Fiebel SITQ, S19 T &4 378 €, 891R d W€ 31, g4 MU IR 3R
DI I I IOTS, IABI FHIH &9 FdTdd < ...(caaum). ..

it |uTafcr: TE1-TE1, YT, IR-9R, & &7 AP IEART & dlel DI SToxd
TEl 81 il 3% & ruIfsTerd 7 arelr, H§ I9a! & H forn iR qral anT o de
FR I & Y- AlfeH & IR H 6 F9l BNl F s A5AYU fawy W AR
T AGABR Sil AT d18d o, Sd] W 37T AR 7 dle 8l <1, I8 3fes] T8
gl S®! drem RTY1 I8 gfshar O Fokdt W .. (aE). .

it faoTa MIe: R U IE HEAT § fH IS UG WY TSHY 9 Bl S,
SRIATY §9 |eT & gy qral Al dl U+ a9y IeM Y iR H e § &
AW V4T T8l & foaT g 1 Mdren S adar 8 L. (asE). .

it At 98 @15 9sfa 8 § & ave aafeq @ gax a1d ) ... (Fagm™). ..

it 3e Il (fBAmae U<en): 31U BIS¥ &I 33 99l a& & fov Wi @) T,
q9 I% SHBT FHEE bl MY .. (TILH). ..

it wumafey: Sret AN AT L (HAUT). .

sft fasTa Maer: ST FaT FHEr 7, ey 39l L.(QE)... 39 910 BT W R
BRI 87 3R 3T ... ().,

it e It OR, $ SN fh) e 989 ) X7 B MU 3r WS o, fhR
SIRT FHSU Sl 89 3MMUH] FaIfed HR I8 Bl

+ Transliteration in Urdu script.
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st wHafa: Sye U gErse X9 fagn, S v gwrse v fadn
...(ATET)...

it 3V Tt B9 A1 3MUS! AT &) @ € 3R U IMIE IR B ¥, WK
J FTEl, MU ME PR g T, SADI G Tdhel Y| ...(FQL)... & BT &
A Fddt| ..(@auH). .

it |umafy: B89 T Tol, I IMUD! A Bl ...(FFUM)... Ig§ oI § T B
...(TIU)... T& BP Afd 9 8T 2l -1 8, Sl 8, QI huddl g, MY AN
EERRSIE ...(T9YT)... Don’t doubt the capacity of your Leader and your Deputy
Leader. Both of them are very experienced parliamentarians. I have confidence in
them. They have confidence in me. ...(Interruptions)... You should have confidence
in them. Please sit down. ...(Inferruptions)... 34 afsu ...(FAL).... Fed Sil, I3
TISY, Wil 3T W RR Jex &l ...(aagm). .

Y weed agddl (e yeEn): B9 Fodl <& df fiR iRy @ 99 € @ 8
T ..(EEH). ..

st wwmafy: &1, g
3l Fed agdel: TRIY 2, sHifey a1 ==l Sl gl L. (ag). .

it wurafe: 59 919 Wew e T e WY o, ot T o1, 89 o 9 | fad oft
s f$y 8, safere § @mear § 6 I8 9ed 9o SR g8 i 9iy-91 9| ... (FauT). ..

#f wgad aqdel: 89 oI O @red § 6 9e gl ..(adm). .

sit wufy: $© U Fed MaT € A1 31eeT BRMI ... (RaYM)... 3R M9 AR
el =Ted a1 g3 ¥&T adjourn HIAT TSN $B WNT & I8 & P 3MS Friday & AR
IR ol BEI 7, 9ol IR-aR FI Bl ...(dg). ..

I am adjourning the House. The House is adjourned till 11.00 a.m. on Wednesday,
the 27th of December, 2017.

The House then adjourned at twenty-six minutes past
eleven of the clock till eleven of the clock on
Wednesday, the 27th December, 2017.






PuBLISHED UNDER RULE 260 oF RULES oF PROCEDURE AND CONDUCT OF BUSINESS IN
THE CouNcIL OF STATES (RAIYA SABHA) AND PRINTED By DRV GRrAFIX PRINT
41, INsTITUTIONAL AREA, D-BLock, JANAKPURI, NEwW DELHI-110058



